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CENTRAI, ADMINTSTRATIVE TRIBUNAL
PRINCIPAL BENCH
CP 487/2002 in
QA 2224/2002
New Delhi this the 21st day of August, 2003
Hon'ble Shri Kuldip Singh, Member (J)
Hon'ble Shri R.K.Upadhyaya, Member (A)
1. 8Swami Nath, Khallasi,
8/0 8hiv Murti,
2. Sariju Lal, Khallasi,
8/0 Shri Mannu Lal
3. Bansi Lal, ¥Xhallasi,
8/0 8h.shiv Pujan
4, Harvilas, Gangmen
8/0 Shri Phoolwarl Lal
5. Arjunan, Mate
S§/0 Dhanpal
6. Shiv Muni, Khallasi,
§/0 Shri Jagar Dev.
7. Mitthu Lal, Khallasi
S8/0 8hri Ram Aughar.
8. Hira TLal, Khallasi,
S/0 8hiv Valgar
9. Amar Singh, Kha]1351,
8/0 Shri Netra Pal Singh
10. Shambhu Chand Ghosh, Khallasi,
8/0 S8hri Makhan Ghosh.
11. Harpal Singh, Khallasi
8/0 Shri Nand Ram,
12. Mohan, Khallasi
S/0 8hri Kirodhi
13. Sunder Tal, Khallasi
S/0 Ram Matt
( All are worrking under SSE/WEE.
Elecrical Workshop, Daya Basti,
New Delhi )
' Petitioners
(By Advocate 8hri Amit Anand )
VERSUS
Union of India through
1. Shri Rakesh Mohan Aggarwal,
General Manager, Northern Ra11wav
Baroda House, New Delhi
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